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Wages Advisory Board” -regarding the
fixation of hours of work and restintervals
for agricultural labour; and

(b) whether the
made by the
cepted ?

recommendations
Board have been  ac-

The Deputy Minister of Labour
(Shri Abid Ali): (a) Yes.

(b) "The consensus of opinion at the
third meeting of the Board was tl.atthere
need not be any exemption in the matter
of fixation of hours of work and rest
intervals in the case ofagricultural employ-
ment. The recommendatior has been
brought to the nptice of State GGovernments
or their consideration,

Shri Bahadur Singh: What were
the recommendations of the Board re-
garding the registration of the employees
of agricultural labour and what is the
limit of holding for that purpose ?

. Shri Abid Ali: Workers employed
in farms below ten acres need not be re-
gisterced.

4 That was the recommenda-
tion.
Shri B. S, Murthy: What de-

cision has been taken regarding the non-
implementation of the Minimum Wages
Act in many of the States ?

Shri Abid Ali: Thisis administered
by the State Govermments. If any par-
ticular incident is brought to our notice,
we shall communicate to them.

Shri Veeraswamy : May I know
whether the State  Governments have
accepted these recommendations ?

Shri Abid Ali: This was communi-
cated to them only recently.

Shri Dhusiya: May I know whether
these recommendations arc appii:. b: to
Guvernment farms only or - all farms,

Shri Abid Ali: Al farms.

Shri T.S. A. Chettiar: What are
the recommsndations that have been
made ?

Shri Abid Ali: There need not be
any exemption in the matter of fixation
of hours of work - ~ that was the recommza-

dation ma..

19 NOVEMBER 1956

Oral Answers 16

Pakistan  Foreign Minister’s State-
ment

(Shri D.C. Sharma :

Dr. Ram Subhag Singh:

Shri Gidwani :

Pandit D.N. Tiwary :

Shri Shree Narayan Das :

*146. { Shri Raghunath Singh :

Shri Gadilingana Gowd : N

Shri Debendra Nath Sarma :

Shri Bansal :

Shri Bibhuti Mishra :

Shri R.P. Garg: »
Shri Krishnacharya Joshi: ,

Will the Prime Minister be pleased
t0 state:

he had scnt a letter to
thga) l;vr}xlr;t: chinister of -Pakistan pro-
testing against the alleg_auons mgde
against India by the Pakistan Foreign
Minister in a statement on the 4th October,
1956 ; and

(b) if so, whether any reply has so
far been received from Pakistan to that

letter ?

The Parliamentary Secretary to the
Minister of External Affairs ( Shri
Sadath Al Khan): (a) Yes, Sir. A
message pointing out the inaccuracies in
Pakistan Forcign Minister’s statcment
and stressing the facts was sent to the Pak-
istan Prime Minister on sth October.

(b) No, Sir.

ShriD. C. Sharma : May I know what
efforts have been made by the Bxternal
Affairs Ministry :

(a) to counter-act the propaganda in
India and

(b) to counter-act the propaganda whic&
Pakistan is carrying on in Wes
Asia in particular and in other

countries of the world in general ?

The Prime Minister and Mlning
of External Affairs (Shri Jswahar)
Nehru): I think that, if the hon. Mem-
ber carcfully reads the news published im
the newspapers, he will realise that the
efforts of Pakistan had been remarkably
unsuccessful.
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Shri B- S. Murthy: Arising out
of the answer given 'about the papers of
Pakistan has the attention of the Prime
Minister been drawn to the editorials ef
somec of these papers alleging that the ye-
jection of ‘the Pakistani forces by Egypt is
due to the influence of India over Egypt?

Shri Jawsharlal Nohru : Yes, gir.
‘That is completely wrong. Any decisjom
taken in that regard is taken by the Egyptian
Government. India has had no sqy in the
matter nor does it wish to interfere ir it.
RNobody' can presume to say that Egyptian
foli_cy is laid down at the suggestion ef

ShriB. S.Mnurthy: I wanttoknow the
remedy. What is the remedy for such un-
founded allegations and scurrilous pro-

aganda against India while India is doing
er best fo: world peace ?

Shri R. P. Garg: May I know if the

8Government is aware of the fact that the
| Muslim League also made similar allega-
tion in Karachi and its delegation made
some efforts to meet some of the heads
1of the foreign missions to demand a sepa-
‘rate homeland for Indian Muslims?

Shri Jawaharlal Nehru : We did sce
4 report in the papers.

Shri Joachim Alva: What do the
archives of the Government say about
the present Foreign Minister of Pakistan
Foroze Khan Noon? Is Government
aware that in 1945, he madc a very loud
declaration at a Muslim League meeting
in Delhi itsclf that, if the British Govern-
-ment did not concede the Pakistan demand,
whef would go into the arms of Soviet
Russia ?

Shri Jawaharlal Nehru: The honm,
Members’ memory is long enough not to be
refreshed by me.
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Shri Gidwani: Has the Government
of India lodged a protest against the de-
monstration outside the «ffice of the Indiam
High Commission and the residents of 1he
staff of the Mission in Karachi and the
burning of the effigy of the Prime Minister
of India afier being taken in procession
with some of the Muslim Lecaguers in front
of that procession? If so what has been
the reply ?

Shri Jawaharlal Nehru : Ncws of this’
arrived, The Prime Minister was not
greatly alarmed at this news and did not
attach “much importance to it except to
point out to the Prime Minister of Pakistan
that , while he had no objection to his
effigy being burnt or dealt with in any
other way, this kind of a thing did not
fr?_te a good impression on the people of

ndia :

Central Sericultnre Research Station

*147. Shri Sadhag Gupts.: Will the
Minister of Pgod m be pleased to
refer to the reply given to the ‘Starred
Question No. 1073 on the 14th August;
1956, and state : ' i

(a) whether the Central Sericultuze Re-
scarch Station at Berhampore in West
Bcgpl has since been made permanent;
and

(b) if s0, from which date ?

The Deputy Minpister of Produc
(Shei Sl&h' &&d:f): (@) “and %.
Orders declaring the Central Sericultural
Research  Station, Berhampore, ‘pérma-
nent have been issued on the 6th November,

1956.

Shri Sadhan Gupta: May I know
whether this mesns that all the employees
of this research station who had been
decar&i quasi-permanent from 1949 will
become permanent sautomatically? How
is their service condition going to be affected
by this order?

Shri Satish Chandra: The question
has already been examined and some of the
staff declared permanent.

Shri Smdhan Gupta: May I know
what proportion of the staff is going to be
declared permanent on the station having
been made permanent?

Shri Satish Chandra : | have not got
all the figures here. Out of 31 posts of
class IV employces, eighteen have already
been declared permanent.

Shri Sadhan Gupta: What about the
otherposts? =~~~

Shri Setish Chandra: About the
other posts I cannot say off-hand. The
question is being exs 8





